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It is hereby notified for information of all concerned that the Competent
Authority had been pleased to issue direction for constituting Special Bench in all the
four Zonal Benches. It has been directed that Special Bench shall take-up such
appropriate matters in consultation with the concerned Bench, which need to be taken-
up by the Additional Bench till constitution of Additional Bench and/ or till further
orders. If necessary, sittings can continue as per requirement for such period as may
be found necessary. It has been further directed that in case the hearing of any such
matter(s) is/ are not concluded on the date fixed then the matter(s) can be postponed
to the next working day or to any other such date as may be directed by the Special
Bench. In case Monday happens to be holiday, then the matters of that particular
Bench will be listed before Special Bench on the next working day. However the
matters of Principal Bench and the matters of the respective Bench will continue to be
heard on the said days after the hearing of matters fixed for hearing before the
Special Bench in the respective Zonal Bench is concluded, unless otherwise directed.

It has been directed that the sittings of Special Bench shall be as per the
following schedule:

NAME OF THE BENCH DAYS ON WHICH THE MATTERS ARE TO BE LISTED

Southern Zonal Bench, Chennai Every working Monday (unless dispensed with on any
particular scheduled Monday) in the first week of the month
or any other day as decided by the Competent Authority.

Western Zonal Bench, Pune Every working Monday (unless dispensed with on any
particular scheduled Monday) in the second week of the
month or any other day as decided by the Competent
Authority.

Eastern Zonal Bench, Kolkata Every working Monday (unless dispensed with on any
particular scheduled Monday) in the third week of the month
or any other day as decided by the Competent Authority.
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Central Zonal Bench, Bhopal - Every working Monday (unless dispensed with on any

particular scheduled Monday) in the fourth week of the

month or any other day as decided by the Competent
Authority.

This issues with the approval of the Competent Authority.

Q
(Vidya Prakash)

Registrar General
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PPS to Hon'ble Chairperson, NGT

PS to all Hon’ble Judicial Members and Hon'ble Expert Member
PA to Registrar General, NGT (PB)

The Secretary, Ministry of Environment, Forest and Climate Change
Ld. Registrars (all Zonal Benches)

Ld. Deputy Registrar (PB)

NGT Website

NIC team

Guard file



